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Hon. Mr, Justiee U.C.Srivastava V.C.
Hoa, Mr. A.,B.Gertail A.M.

Nore asppears fer the applieant.
It asppears that the applisant is rct laterested
im pursuing the matter. Evesm the metice had
been issued te the applicant.

The applieatiem is dismissed for
default orf the applieant,
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